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~tt'd til ru.nnin, tr~ on all Indian 
Railways. Eight persQns lost their 
lives in these cases. 

(b) Ye~t 293 culprits were appre-
hended. They are being dealt with 
according to law by the States. 

(c) No compensation! ex. gratia is 
admissible to victims in such cases. 

Katwa-Bandel Railway Line 

1269. PROF. RUP CHAND PAL: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether there is any proposal 
under the consideration of Govern-
ment fOr electrification and doubling 
of the Kat\va-Bandel railway line; 
and 

(b) if so, when it will be taken up 
and details thereof? 

THE DEPUTY MINISTER 1W THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) : (a) No. 

(b) Does not arise. 

Recaatill&' the route of NUacll.aJ 
Express 

1270. SHRII KRISHNA CHANDRA 
HALDER: Will the Minister of 
RAILWA YS be pleased to state: 

(a) whether he has received a joint 
petition from the Members of Parlia-
ment urging upon to recast the 
route of Nilachal Express in the in-
terest of the people of Purulia, Ban-
kura and Midnapur districts in West 
Bengal; and 

(b) if so, what steps have been 
taken in the matter? 

THE DEPUTY MINISTER lIN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) Yes. 

(b) 1751176 Triweekly Puri-New 
Delhi N eelachal Express has been 
routed via Bokaro Steel City and 

Tatanagar in order to oonnect the' 
industrial centres of Bihar with New 
Delhi. The passengers to and from 
Bokaro Steel City and the Steel Au-
thorities had also been demanding a 
fast service to go to Delhi for long 
time. Therefore, it is not desirable to 
divert Neelachal Express via Banku-
ra or Purulia depriving these passen-
gers of this facility. 
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China's recent maps showing more 
Indian area as '"'lost" territories 

1272. SHRI V. KISHORE CHAN-
DRA S. DEO: 

SHRI S. R. A. S. APPALA 
1 NAIDU: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that China's 
recent nlaps have included some 
more Indian areas which they claim. 
as their "lost" territories; and 
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(}j)J it so, the action taken by the 
Government of India in this regard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHltI p. V. NARASIIMHA 
RAO) : (a) Government are not 
aware of any map issued recently tby 
the Government of PRC making 
fresh claims to Indian territory over 
and above theIr claims as reflected 
jn earlier Chinese official maps. 

(b) Government of India have con-
sistently made clear to the Chinese 
Government that the true boundary 
between the two countries is as 
shown in official Indian maps and has 
protested on innumer3.ble occasions 
against inaccurate depiction of the 
Tndia-China boundary in Chinese 
maps. 

Influx from Bangladesh 

1273. SHRI K. p. SINGH DEO: 
SHRI MANPHOOL SINGH 

CHAUDHARY: 
SHRI AMAR ROY 

PRADHAN: 
Will the Minister of EXTERNAL 

AFFAIRS be pleased to state: 
(a) whether it is a fact that in-

flux of Bangladesh nationals into 
Assam is continuing unabated; 

(b) if so, whether Gov2rnment 
have any estimate of the number of 
such people coming into India; 

(C) whether the issue has been 
taken over with the Government of 
Bangladesh; and 

(d) if so, their reaction in this re-
gard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA-
RAO): (a) and (b). Yes, Sir. How-
ever, it is difncult to estimate with 
any accuracy the number of such 
persons coming into Tndia during any 
particular period. 

(c) and (d). Illegal migration of 
Bangladesh nationals into India has 
been and continues to be the sub-
iect C1f diseussions with the Govern-
Dlent ot Bangladesh. 

1274. SHRI M. V. CHANDRA 
SHEKHARA MURTHY: 

SHRI P. N. SAYEm: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Gov-
ernment have directed all its Missions 
a broad to provide full courtesy and 
assistance to Indian visitors; 

(b) if so, what was the background 
for such a directive; 

(c) whether it is also a fact that 
a large number of complaints have 
been recei ved by Government that 
Indian visitors abroad, especially 
Members of Parliament, have not 
been extended due courtesy and assis-
tance; and 

(d) the details of the directive 
issued by Government in this regard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P V. NARASIMHA 
RAO): (a) to (d). Over the years the 
Ministry of External Affairs has con-
stantly directed all its Missions abroad 
to deal with all Indian visitors with 
courtesy and politeness and to provide 
them necessary assistance. Following 
the relevant recommendations con-
tained in the recent report of the Esti-
mates Committee (the 29th Report) a 
special circular letter was addressed 
to all the Missions on the 17th April, 
1979. 

The circular instructions to the 
Missions stress the importance of ex-
tending all due courtesies and facili-
ties to visiting Indian dignitaries and 
particularly to Members of Parlia-
ment and rendering consular services 
in a courteous and helpful manner to 
all Indian visitors. Since the issue of 
the instructions no complaints have 
been received by the GOvernment 
about the n-on-observance of"'tttese 
instructions. 




